GOVERNMENTOF INDIA
MINISTRY OFFINANCE
LOK SABHA
UNSTARRED QUESTION NO-3552
ANSWEREDON:-15.07.2019

OUTSTANDINGDUES OF PSBs
3552. MS.LOCKET CHATTER]JEE
Willthe Ministerof FINANCEDbe pleased to state:

(a) the total outstandingdues of PublicSector Banks (PSBs) at present;
(b) the outstandingdues of wilfuldefaultersin each bank;and
(c) the names of persons against whom outstanding dues exceeding 500 crores
exist at presentand the actiontakenso far toaffect the recovery?

ANSWER
THE MINISTER OFSTATEIN THEMINISTRY OFFINANCE
(SHRIANURAGINGHTHAKUR
(a) As per inputs received from Reserve Bank of India (RBI), as on 31.3.2019,
gross loansand advances of PublicSector Banks (PSBs) wereRs. 63,82,461 crore.
(b) As per inputs received from PSBs, as on 31.3.2019, gross advances of wilful
defaulterswereRs. 1,49,684 crore Bank-wisedetailsare at Annex.
(c) RBI has apprisedthat underthe provisionsof section 45E of the Reserve Bank
of India Act, 1934, RBI is prohibitedfrom disclosing credit information.Section
45E provides that credit informationsubmitted by a bank shall be treated as
confidentialand not be publishedor otherwisedisclosed.
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Annex

Lok Sabha UnstarredParliamentQuestion No. 3552,for 15.7.2019
Gross advances of wilfuldefaulters of
Public Sector Banks, as on 31.3.2019

Amountsn croreRs.
Gross
Bank Advances
AllahabadBank
4,445
Andhra Bank
4,733
Bank of Baroda
9,738
Bank ofIndia
9,890
Bank of Maharashtra
1,904
CanaraBank
4,964
CentralBank ofIndia
6,163
CorporationBank
2,803
DenaBank
2,171
Indian Bank
1,696
Indian Overseas Bank
5,129
OrientalBank of Commerce
5,659
Punjaband Sind Bank
286
PunjabNationalBank
25,090
State Bank ofIndia
46,158
SyndicateBank
1,282
UCO Bank
4,897




UnionBank ofIndia

4,695
UnitedBank ofIndia

1,836
VijayaBank

6,144

Source: Banks
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